Annexure - 3
Name of the Corporate Debtor: Coast Town Planners Private Limited; Date of Commencement of CIRP: 10-08-2023; List of Creditors as on: 06-10-2023

List of secured financial creditors (other than financial creditors belonging to any class of creditors)
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Loan assigned to
Phoenix ARC Private
Limited from L&T
1 24.08.2023 Secured 2,83,79,12,357 - No 100 - - - Finance Ltd vide loan
assignment
Phoenix ARC agreement dated 28th
Private September 2023
Limited 2,83,79,12,357| 2,83,79,12,357
Total 2,83,79,12,357 | 2,83,79,12,357 2,83,79,12,357 - - 100 - - - -




